| TEM NO. 114 REG STRAR' S COURT NO. 1 SECTION |1 A

SUPREME COURT OF | NDI A

RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR M P. BHADRAN

Petition(s) for Special Leave to Appeal (Crl) No(s).4639-4640/2007

R RAVI CHANDRAN Petitioner(s)

VERSUS

P. SENTHI LKUVAR Respondent ( s)

(Wth appln(s) for bail and office report ))

Dat e:

For

For

sk

05/ 12/ 2007 These Petitions were called on for hearing today.

Petitioner(s)

M. Rakesh K. Sharnm, Adv.

Respondent ( s)

UPON hearing counsel the Court nmade the foll ow ng

CORDER

Service is conplete and list the matter before the Hon’ ble Court.

(M P. BHADRAN)
Regi strar



